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Court No. -6
HON'BLE PRAKASH PADIA, J.

1. The order dated 26.11.2025 passed by the District Magistrate/Collector,
Chitrakoot/respondent no.2 in the proceedings initiated under Section 128
of the U.P. Revenue Code, 2006 is under challenge in the present writ
petition.

2. A preliminary objection has been raised by the learned Standing
Counsel that the aforesaid order, which is under chalenge is an
interlocutory order and no final decision has been taken as yet. The
operative portion reads as follows :-

"IEIET YW Held: V-6 H1gs hl eI YH ¢ AT el qAT HiY H e
TTAaTERTOT &l 3TTde fohd SeR W fohar 71T 8, & 99y § grited § 39T vali
I H18F Ud FAdTS T AT o o THTd Bl H0ig UTRd feham ST =ariferd gl
HA: TE YU FHI HIHT F ST &1 A UId §U deER Ih fdg e
Torarm ST &1 UoTaeil 39T Uel 1ed | 989 & fadiich 04.12.2025 ol U &l|"

3. After going through the aforesaid, the Court is more than satisfied that
the matter is still pending consideration before the respondent no.2 and no
final decision has been taken as yet hence present writ petition is not
maintainable at this stage. Apart from the same as per sub-Section (4) of
Section 128 of the U.P. Revenue Code, 2006 every order passed by the
Collector shall subject to the provisions of Section 210 be final. The
petitioner is also alternative remedy to challenge the aforesaid order by
moving a proper application as provided under Section 210 of the U.P.
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Revenue Code, 2006.

4. In view of the same, present writ petition is not maintainable hence
same is dismissed on both grounds mentioned above.

(Prakash Padia,J.)
February 18, 2026

Pramod Tripathi
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